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the presence of the Additional Director on 20-09.2017 and the Additional

Director shall prepare the lvlinutes of the Meeting and the terms of the

"Settlement" and place it on record. -*
4. The parties, as already directed, are^directed to disburse the fees to the

Additional Director by 12.09.2017.

5. The matter ls now listed for hearing on 10-10-2017.

MOHAN M.K. SHRAWAT
Member (Judicial)Member (Judicial)

Date:04.09.2017
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